RESERVED

CENTRAL ADMIN1STRATIVE TRI BUNAL ALLAHABAD BE NCH

Allahabad thig the @*™  day of Recordyy - 1994, ’

Hon'ble Mr, Justice B.C. Saksena, Vice=Chairman
_ Hon'ble Mr. K. muthukumar, Adminictrative Member

Original Applicstion no., 83 of 1992,

1. Dilip Kumar,S/o sri Om prakash, Guarcd, Railway
Guarter no. 511B, Lelitrnagar, Allshabac.

2. FPradeep Kumer Yadav, s/o sri K.L. Yadav, R/0
367/322,| Mohatshimganj, Allehacad.

e e ¢ AuplicantS.

counsel for the aApplicant sri sunil Rei

Vers us

l. The Unicn of Indi& through the General lanager,
N. Rly. Beroda House, New Delhi. |

2% The Divisional Railway Mgnsger, Northern Rai lway,
Allahabac, ;

3, . The senior Divisional Commercial éuperintendent
N. Rly Allehabead. :
4, The Senior Divisicnal perscnnel O%ficer, N. Rly

Allahabad.

5. The senior Divisional Accounts Vfficer, N Rly,
Allehabgad.

.+ Respond:-nts

Counsel for
sri B.B. Pau

he Respondents SIi A.V. srivastevse/F. Mathur

= ct
L]

Alongwith
Original Apullication no. 406 of 1994

1. subhash Chandre, S/b sri Rajs Ram, R/o 407, Rejapur,
Distt. |Allahabad.

s ﬂﬁﬁ%ka@%@?r’ >/o &. prasad, R/o 317, K D.S.A. Ground

Vers us
t A he ynion of India through in Seneral Manaer
E R{y , Bar 23 Feuse, New De 1hi ¢ 8

é. The Divisional Railway ianeger, N. Rly Allchabad.

g
L i




b~

a
#

3.

‘3.

1.

Wie i

|
|
The senior Divisional Comnerciel, superintenLent
|

N. Rly Allehabed.

.es Responds

original Application no. 110 0f 1993

Syed Nizam Hussain, S/o Syed Ali Hasan, Ala
R/o Mohalle Chiktoli, P.S. Hussaindbed, P.O.
Japla, District Palayum. |
[

Ragubir éharah Kharwar, S/o Ssri S. Sunder, ﬁ/a 33

R/0 877-A Shastri Colony, Distt Mugalssrai.

v.. Applicants
Versus

Jnion of India, through General Manager, N, o

Railway Bosrd, Bserods House, New Delri.,

h.ef Ol i el 3 i ‘l
otse.cﬁgﬂfﬁgig%.bJperlnéendent, N. R y<Bar¢

Divisbonél Rai lway Meanager, Northern Rai lway
Nawab Yusuf Road, Allahabad.

R

Seni >r Divisinal Cormercial Superintendent,
N. Rly Nawab Yusuf Road Allahabad.

nts

Py - oy

-

29 yrs.

T Respondenfs

|
original Application no. 39 of 93 |
| [

Nirgzlae sﬁngh, s/o #, singh, a/a 30 Yrs, R/P
Ram Basic \idealaya, Darganj, Allahcbad.

Tarak veth Fandey, S/o B.D. Pancey, A/8 30 YEs.

R/o Vvillage Kewalpur, pPost Beri-Visa, Distryi
varanasi,.

(o -

i
p gl 14

Kamla Kant shukla, S/o P.N. Shukla, R/o Rem Bcsic‘

vidyalaya, Daraganj, ~llshabed. |

Amsr Bath, S/o Mangru, R/c Rem Basic Vidyals
Daraganj, Allahabed.

Sushil Kumer Tripathi, S/o K.S. Tripathi, R/
Vvillage Laxshagrsh, Post Lakshagarh (Eandia)
Distt. Allshabaa.

ye

(o)

shyam Shanker shukla, s/o sri R.S. shukla, R/o0
Vaishno Ashram Ram Basic Vidyelaya, Daraganj Distt.

Allahabad.

o0 0 ‘.F';)liCGantSQ

Hersus

Union of India thrcugh Generel Manager Northemn

Railway, Baroda House, New Belhi.

|




i

ﬁﬂ

2,

!

3.

4.,

1.

Chief Cdg

Baroda House, New Delhi,

Civision

Senior [

N. rily Allahabad.

Crigingl

Fazal Kg
House nd

Ajay Kas
Avenue,

Jnion of
Rail lway,

Chief Co
Howse, N

Division
Allahata

Ssnior D
Northern

Criginal

Qamrul H

R/c¢ 121Dariyabad, Jogighat, Allshabad.

Jnicn of

BoaBd Baroda House New Delhi,

Chief Commercial Superintendent, N. Rly Baroda
House, Nev Delhi,

3

mmercisl Superintendent, Northern Rai lway
|

al Railway Maneger, N. Rly, allahabad.

ivisional Commercial Supreingendent

... nespondents

~ |

Application no, 382 of 1993

rim. “/o Nchd. Kadim, R/o |Village Chakiya, |
. 104/241 Rpost Office 3.P.C. Distt Allahabad.

hyap, S/o P.S. Keshyap, Rfo 63 J.K. Fourth . |
Rai lway Colony smith Koad, Allchabad.

des APplicants !
Versgs &

India, through General Manacer, Northern
Kailway Board Barodae House N. Delhi.

mnercial Superintendent, N. Rly Baroda
ew De lhl P i A e S T L e T st
al Railway yanager, Ncrthern FRai lway

d.

ivisional Commercial Superintendent.
Railway Nawab Yusuf Road Allahabad,

.... Respondents.

Application no, 32 cf 1993

tsan, Afa 29 ¥Yrs S/o Late Sri S.N. Hasan,

«oo Appliceab

Versus

India through Genral Manager N. Rly, Rly

T

b




oo R

R o e

ﬁud&gﬁhi

L .

A ok

B J1V151on 1 liailway Manager, Northern Railway
LaWab Yu Road, Allahabad.

4, Senlor Divxslonal Commercial superlntpndent,

No&thernhallway Allshabad.,

o

7. Original A pplication no. 1782 cf 1992

| |
1. Vinod Kumar Sherme, /o Shri [Chabi Lal, R/@
Lahia Marg, Allahabad.

! <48 AEP1I G

e+ s+ Respondents

Th i

o e

l;":Tﬁe Umiam of Indla t{rqugh:tge<Chcxpman,
Bqard New Delhi, =~

# The Jeneral Menager N. Rly Barode House, Ne

w Delh:.

R

3, =The Divisional Reilwsy-Ransger, N. Rly Allahl

{, - ‘ B s 00 e Respogdents

2 | ;
8, Oﬁiginaﬂ Apolication no., 1534 of 1992

i I sh/am Ngraln singh, 3/0 R.N. Singh, R/o Wil

Tanaullm Distt. Baksur, bihar.

2. Ravindra Tripathdé §/o sri s,C, Tripathi, H/o

Vall, Dharampur Ghurwa, Tehsil -Phoolpur Al

\
dam Bha%at, s/o 3irdhari Lal, R/o Deogalput

Ma Mau Aima Distt. Allahatac.
4w |Applill

\
|
|
\
|
Versus

1. Union of india, through Secretary Railw:y B
Refl lMarg, New Delhi,
2 ggneral Manager, Northern Railway, Railway

(?EIOda Houg) New Delhi. \

W

l & Post
»
lahabad.

y Post

ant

oard,

Bhawan

e e e e i i i e e e

R poe iy NTLMTS
e et AL el aail | 15 g

e e —————— A
e ey T




dh o N

34 Chief |[Commercial SuoellnurndentJ N. iily RsilBhewan "
(Baroda House) New Delhi,

4, Divisionel Railway Manager, horthern Railway,
D.R.M4 Office Nawab Yusut Road, Allahabao.

8. Senioin Divisional Commercial Superlntendent N. Rly
D.R.M. Office, Allzhabad.

Eods Respondents

9, " Origigal Application no.352 of 1992

1. Rajendra Prasad Pandey, S/o Sri | ls.p. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzspur .

E e 1o Applicant
hg ¥ | L
= i ==
g g » e L Zo s A ,
i  Versus ; T
\ '
Rt o The Jpion of India through Jenelal Manager, N. uly

> New Delhi. : 1 . 7 !
;2 25 The Divisionalfﬂailway Jlanager; N. KTY"ﬁiiéhabéﬁ{; #
iﬁ 3. Senior Divisional Commercial Supdt N. Ely DRM :
= uffice Allahabcd. 5

o ...+ Respondents

i 10, Originel ppplicction no. 4350 of 1994.

9 Rajengdra Kumar, S/o Sri F.N. Jaisawal, B/o 225
Gandhi Nagar, Mutthigenj, Distt. qllahab d.

2. Remesh Chand, S/o sri Late Harfi Lal, R/fo 19/216
Luker| Gcnj, Distt. Allaabad.

cee Applicants

Versus ‘ E

1, The Jnion of 1ndie through the General Manacer
N. Rly Barode House, New Delhi.

2, pPivisicnal Reil lway Manauer, N. Fly Allehabad.

t Divisional Commervial Superintendent,

p e




_——

|
\
|
‘ v

\
N. Rly, Allahabad.

|
| |
L | @

! .o+ Responderis
|
|
|

| \
11, Original Application no. 4Q0 of 1994

1. Ram Nipanjan singh, A/a 38 Yrs, B/c sri ReN. Singh
R/o 183=-Alopibagh, Alleghabed.

Km. shashi Srivastaeve, A/A 26 Yrs, D/o sri V.N.

érivastava, R/o 1 Dhinghwes Khothi, alopibagh,
Allehabad.

B Dinesh Kumsr, Afa 3. Yrs, Sfo Sri G.S. 12l srivestave
R/o Village & Fost sinchore, Distt. Mirzapur,

oo App 3¢} qu‘nts ‘

Versus
g Jnion Of india, throush General jianaqg-r, INorthern
Rai lway, Reilway Board, Barode House. N. pe lhi

2. Chief personnel Officer, N. Kly, Barods Hous e.
“ew Delhi,

3, pivisional Railway Manager, Northern Railway, Nawab
vusuf Road, Allehabad.

4, senior Divisional Commercial Superintendent
N. Rly, Allahabad.

... Respondenss.

12. Original Application no. 399 of 1994 &

3F Kadir Ahmad, S/o sri Abdul shsfoor Khen, A/@ 30 Yrs
' R/o 182/K/1, A.D.A Coleny Rajrocpur Allahabad.

2L Brijesh presad, S/o Sri Narein bresed, Afa 26 ¥Yrs,
/o 93-iatiysra Roadm Alopibsgh A tlenabed.

3. Kemledh singh, 5/o sri R.m Bali singh, afa 87 Yrs,
R/c 129 Alopibagh, Allehabad. :

4, Rajesh Kumar, S/o Narein Fresad, &/é 28 ¥rs, R/o
544 Colonelganj, Allahabed.

5.  Arun Kant srivasave, s/® Isr: M.P. Srivasteva,
' aja 33 Yrs R/o Azad square, i.mbagh, Allshabad.
|

6. Km, Vibha sarswat, D/o S.H. scrswat, a/al 32 Yrs
R/0 133-BC, Leader Road, Railway Golony lallzhabad.

% Km., Abha garswat, D/0 S.R. Sarswatl, a/af27 Yrs

\ e -7




¢ by

Rr/o 133-3C, lead Road, Railway Colony, Allshabad.

B e Revi Shaenkar srivaétava, S/o Sri Prem Kumsr, K
A’a 26 Yrs, R/ 130-C/51-L Rajroop=-pur,
All:chgbéd.

ees Apnliceants

A
|
|

1, Jnion of 1ndia through General Mahager, N. Rly,
Railway|Board, Baroda House, New Delhi.

Versus

25 Chief Personnel Cfficer, N, Rly Baroda House,
ivew Delhi,

I Divisiomel Railway Menacer, N. Rly, A llehabad.

4, Senior Divisionsol Commerciel Superintendent, N. Rly |
lvawab Yusuf Road, Allanabad.

ess s Respondents

13, Criginel Application no. 397 of 1?94 :

1s Piyush Kumar Dwivedi S/o K.K. Dwd#edi, Aleé 29 Yrs
R/050-A 1adhwapur Allechabad.

R/o C-27/273-3, Indien Pre=s: Colony Jagatganj,

24 R.-mesh garan S/s Hari §hanker Lal£ A fa 34 ¥Yrs
ny
Varanasji.

T —

3 Re jeev Kumar Srivastavae, S/o P.M.‘Lal, a/a 30 Yrs
R/o CK=63/209-4 Choti Piyarie District, veremasi

4, Amulya Kumar Gupte, S/o sri N.K. Gupte, &/& 30 Yrs .
R/o 17#|rurana Kaetra, Allshsbed. |

|

5. Surendra Kumar S/o K. Lal a/e 30 Yrs, R/o Vill. &
Fost Halimpur, Distt. Veranasi. |

6. Rakesh Behsii Srivastave, 5/o K.B. Srivasteva,
Afa 26 Yrs, R/o 12 Ghas-Ki-5atti, Khuladbad,
Allahabgd.

e Priya Kgnt Srivaestava, |S/o sri A.M. Lal, a/e 33 Yrs

R/o $=1/64=-2G Chupe-Pur, Distt. Veranasi.

8. Fraveen|Kumer 3/o sri i .prakesh, 4/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, Yeerapur Basehiee,
Varanasi,

«es| Applicants

Versus \\
Rt




1.

3

T Yusuf Road, Allahabad.

4.

14,

1.

15,

1,

i

Union of India, through General Manager, N. f

Reilway Board, Beroda House. New nelhi,

Ghief personnel Officer, Northern Reilway, Be
House, New Delhi.

Divisionel Railway Manager, Nortnern Railway,

senior Divisional Commerciecl Superintendent I.

Nawab Yusuf Road, Allehabad,

2 ly, i
:TO0dc

Nawab

. Rly

..+ Respondenss.,.

Original A pplicetior no. 1702 of 93

Rajendra Prasad , Afa 24 Yrs, |S/o Sri Rej Bahadur }

singh, R/o Vill Khapeti, Post Khapatia, Distt

Allzahabadl

Dharam pPal singh, A/e 32 Yrs, S/o L.R. singhj, R/o

vill, Shambir Singh Pur (Sewzan) P.O. Aurai,
Distt. Vaeranasi.

Mahesh Prasad, A/a 35 Yrs, S/0 5ri Remji Prgrad .

R/o iiohalle ; ersurampur, Post Mughslsaerai,
Vardnasi.

Munna Lel, Af@ 29 Yrs, S/o Sri Cheddi Rém Rfp

@@ Vill Chandhasi (Khuswaha Besti) Post Chand
Mugalsaria. Distt. Veranasi.

ese Applicants

Vers us

Union of India, through Generel Mancager, N.
Baroda House, New Delhi.

Chief Commercial Superintendent, N. Rly, Bax
House, New Delhi.

Divisional Railway Manager, N. Rly Nawab Yu$§
Allahcbad.

Senior Divisional Commercial Superintendent,
Office, Allahabud.

.. llezpondent
original A pplication no. 122F of 1993

Lal Bahadur, s/o sri Jhanra, A/a 28 Yrs, R/@

\

Qb

istt

hasi,

Rly

oaa

uf Roed,

DRM

vEll




phawarohi, P.

2

3e

4o

Oe

16.
1.

Kishoril
P.0. sin
Horilady
P.O. Sifl

DineshPrasad;—S/o 5ri Shivnath Prasad, A fe 32

R/o vill

Rém Subh
vill Mur

sunil Ku

r/o B.P.
Mughalsa

i oot
way Boar

Chief Pe
Delhi.

Division
Nawab Y\

Senior D
N. Rly,

Original

Santosh
R/o Vvill

Rancdhir

P.O. Makhmep ur Distt. :au,.

Virencra
post Ram

Jitendra
vill and
Ren Vijg
Adsmpur [

Vinay Ku-

r/o vill

Bodha §i

kil 9 bk |
D. Sindhaur, Distt. Mirzaer

51, s/o Jhanna, Afa 22 Yrs R/o vill., Bhewaroh!
dhaur, District Mirzapur.

s/o Jhanna, A/8 30 Yrs, hK/o Vill Bhewarchi,
dhaur, Distt. Mirzs.ur,

YIS
& P.0, Baraeini, Distt. Mifrza ur

ag, 5/o Sri D. Singh, A /& 27 Yrs, R/o
ahuan, P.0O. Shikarganj Distt. Varanasi.

mar, S/o Sri Banshi Lal a/e 31 Yeras
285 Revi Nager Colony, Neer Kedil Mamir
rai, | Varenasi.

va ApplLcantsy
|

‘Versus

India tbrough General tianager, N. Kly Rail-
d Baroga House. New Delhi

rsonnel Officer, N. Rly Baroda House, Ncw
\

al Rui lway Mencer, Nortthn Rai lway,

suf Road, A4 llaheb-d. ‘

ivisional Commercial Superintendent

Navao Yusuf Road, Allaehabad.

+.. Respondents

Acpliceticon no, 873 of 1993

Kumar Dvivedi, S/o Late sri R.M. Dwivedi
& Post sindthora, Distriqt Mirzapur

singh, S/0 S«N«|Singh, r/d vill sultanpur,

singh, sf/osri §. singh , r/o Vill Rampur
purDhameve Ditt. Allehsbad.

Bshadur singh,|s/o sri Adsingh, rfo
Fost Rempur Dhamava, Bistt. Allschabad.

i singh, s/o B.R. Singh, #/o vill & po:st
hamava, Bistt Allahabad. {
ar Singh,s/o sii itshesh §ingh afa 22 Years
¢ post Rempur, Dhamava, Distt. Allahabead.

ngh, s/o s-i R. Bahadur, r/o vill chadpur,

\|

Lo O




post 1

8. ram Kripal singh s/o sri A . Singh, R/o Vill sahime;ul,|
post Bhiteure, Distt. Fatehpur.

9. Kunwar Rajendra sinsh, S/c sri J.b, singh, g/o
Badi liadari, Fost Siswan, pistt. Allahabkad.

10, Raghvendra Pratgp_siggn*,s/o sri V.Singh rfo vill
churiyaeni, posti churiyeni Distt. Fetehpur.

11,188 Cq | M1 shEn 5/0 R.S. Mishra, r/o vill Jathi Fost
Mahidcéinpur, Distt. Allehabad.

12, Hardwsr, S/o Rem singh, r/o vill and Post Kaunia
Disti. Azamgarh.

13. Ajai Kumer Srivestave, s/o sri (ate) saheb|Lal
Srivastava, r/o Vill & post gindthora, Bitt.
Mirxa.ur. i [

|
14, Anant pathak, $/o S.N. Pathaek, r/o B=24 G.T.E.
Karelli Allahabad.

15, Kunwar Surendra sinagh, sf/o J.B. Singh r/o Yill
Beli Madari, post Siswan, Distt Allahabad.

16, Ramesh singh, sfo M. singh, r/o vill and ppst Rampur I

Dhamava, Distt A :lahabad.

17. S.K. Gupte, s/o K.L. Gupta, r/o 4 HB/107 Gi.nga Magar
Colony Varanasi.

18, Hjshamuddin, s/o sri sahauddin,'r/o 537-A [Ghanshyam
Magar Colony Allahobad.

oo d ApplicEnts
Versus
l. Union of India, through senerel Manager, N. Rly
Railw ay Bcard, Baroda House, N. pelhi,

2 Chief fersonnel Ofificer, horthern Rai lway, BarOdf
Youse, New Delhi. !

i nivisicnal Railway jienccer, Northern Kailway,
n.awab Yusuf Road, Allehebad.
4, senior Divisional Commercial superintendent,

/hyaa  ff

Bhitaura) Distt. Fatehpur.

Noethern Reilway Allahebad,

. «» Respondgents

\

R

-l

{

l

£
i

!

e ——



T e e

l.

Oe

'Tne'union

Originel

lahesh Ku
rurena Ba

northern

The Divis
Allehsebad

Tre Senig
Northern

The senig
Allahgabad

The Senida

Crigingl

samarnath singh S/o Salik Ram &/o
P.0. Mugglsarai Distt Mugalsarai.

om Praka$

() |

|
A pplication no.s 779 of 1993

|
nar, S/o sri H. Lal, r/c New Lasker Line,
i hrene, Allahabac.
| ovs Aoplicants

|

Versus

of 1India through the Generel Meneger,
Rai lway, Barods House, New Delhi,

ional Railway Manager, Northern Ralilway

v Divisional Commercial Superintendent
Reilway Aallanabed.

r Divisional perscnal Officer, N. Rily

Respondents

e * o

application no,746 of 1993
\
T/i 11 Kureh-Khurd,

.. sharma, §/o Late sri puttoo Lal Sharme

@fe r/o vill parshurampur (sikatia) F.O.

Mugalsara

Union of
Railway

Chief Pe
N. Delhi

Division

Senior D
Allahaba

Original

Ramesh C
Umargani
Jaunpur.

i, Distt Mugaelasria, ‘

ee» Applicents

Versus

India, through General Mansjer N. Rly
Board, Baroda House. ‘*ew Delhi

rsonnel Officer, N. Rly Barocde House

al .ilway Manager N. Rly Allshabad.

ivisional Commercial Superintendent, N. Rly
de.

Respondents

Application no. 530 of 1993

handra, S/o Sri R. Chereg,r/o vill
P.S. Raipur, Tehsi Machlishahr, District

\
QM&V/ e

r Divisional Accounts Officer, N. Rly Allahal

‘ = W o AR e W R AN PRI PO, W e R e e

}




i | ' °

a/a 30 yrs r/s vill

2, satya prakash, s/o Adhya,
Tehsil Mechlish

\ Rempur Sawei, P.O. Re jupur,
| Distt. Jaunpul.

| 3, Jamuna Frasad, s/o srinath r/o Gopalpur, p.¢. Rampur
i Tehsil patii, Distt pratapgarh.
| 4, Sri Rem singh s/o sri Murali, a/a 29 yrs r/o l
vill Behdaul Khurd, P.C. Surwen Misirp vrl@—+— ‘
Tohsil Patti Distt. Pratapgarh.
5. Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur i

P.O. Raipur, Tehsil Machlishghr Distt Jaunpul.

i

6. Laxmen singh, S/o sxi Murali, r/o will Behdaul :

- Khurd, p.c. Surwan misirpur, Tehsil Patti
Distt Prasgpgarh. ‘

chhote Lzl A /a 31 §rs =

;.  Girja shankar, §/o sri
Tehsil Maghlishahr

i 4
| r/c vill Venbirpur, P.O. Reipur, &
| : Distt. Jaungur. ‘
nj

8., Ra jendra Prasad, S/o sri Ram Lal, r/cUmarg
puro 't

p.0. Raipur, Tehsil Machlishahr, Bistt Jau

anrit Lel, $/o Sri nath rgc villumarganj e
Raipur, Tebsil Machlishahr District Jeunpur

Ram Nath, r/o vill Umarg nj, P.O.\

Distt. Jaunpuli

10/8 HMira *al, Spo SEd

Raipur, Tehsil Machlishehr,

... Applicangs '!

VVers us |

B et =

le

L4

20.
l.

ro

Union of Indis through General Man

ager, NO

Rei lway HRailway Board, Barods House, New D

Chief perscnrel Officer, Northern Railway,

rthern
e 1l .

Rarods

House, hew Delhi.

Divigsonal Railway lanhager,
Racd Allzhauncd. ¢

N. Rly Nawab Yusuf

Senior Divisional Commercial sSuperintendent, N.Rly

Allzhaped.

... Respond

Criginal Application no. 419 of 1993

shenker, S/o Ram Lakhdn, r/o vill BE

Gaura Distt. Fraspgarh

shiv
jost

Heri
post

shanker, §/o sri Chottey Lal, r/o v&
Rampur, Distt Jaunpul,

pam Bahadur, S/o sr- Mchanjlel, rfo
‘Bazar, Post ilukundasaganj, Tehsil Patti,
‘pPratapoarh, \

#nts

hdaul Khurd 1&

11 Bamvirpur

purani Bardehi

Distte

_/3




4.

L6

4,

Ge

Ram Ashr
Misirpur

vibhs Shenker, S/o sri Chottey Lal rfo vill

Eanvee Iy

Rem Khelewan,
prost serei Bika, Distt. Jaunpurle.

. ‘ ‘
pam Dahadur, S/c sri Rem Abhi lesh, r/p vill
pue Kharagrai, Post Suvnasa,

Ramshcnkel ,
post Rampur Distt. -BuUnpur.

Lalji,

shesh Nath, s/o sri Mata Saran , t/p vill & post }
Si laudhi, Distt. Prataygarho |

Jnicn ©
Board

Chief perosnnal Officer, Norther

Hous e,

Divisilonal Reilway, Menagel, Northern Rellway
Allahabad.

senicr

Northern Railway A llahebad.

Norigimel aApclicaticn no. .416 of!l993 B

Kis her
U yarg
varene

Ramesh

sibtipn post Mugalsarai, Distt.| varenasi. 4

As hok| Kumar Fandey, s/o sri Balmiky randey r/o -

sibtile
DistWe

Prem K
r/o Lo
varena

Dilip
R/o Ha
Vaerde

spo sri liatapher,
Madhupur, Bistt. Jaunpurl.

3afoda House, New Delhi,

S1l.

|
/Bl |
: |

ey, S/o sri Bam Adhar, r/o village Sukhen
, Post Suvensé, Tehsil patti. Ditt pratapgarh,
ur, POsStU R-Mpur pistt Jaunpur.

5/o sri Kendhaei. r/o vill Sawel Rampur

Distt. Pratapaasrh.

5/o sri Chottey Lal, r/o Banveerpurl,

n/o vill Meerpur, post

..; Ap.-licent

Vers us

£ India through General liencgerl, N. Aly Reilwey

| e
Railwey, Barode j

New Delhi. . t
3

Divisional Commercial superintendent

Respondents

singh, S/0 sri Ram Nagin? sinzh r/fo
Colony Qr. no. 702=C, vugalseraei, Distt.

, §/o sri Ramji r/o vill & P.O, Farshuramp ur

n, Parshurempur, p.0. Mugalsarai, Alinauer

V. rénasi.

s/o sri|S.M. Srivasteve, z

umar Srivastave,
128-K Mugalsarej Distt

co Colony Qr. NO.
- i

Kunar Sinha, s/o sri Deep Nazrein lal,

~ur Colony Gr. no. 694-A iugalsarai, Distt.
si.

\... Acplicants

i e b Al




le

£/ o

Versus

Union of Indi& through Gereral Manager, N. |Rly

Reilway Board, Barcde House, New D- lhi.

House, New Delhi.

Divisional Railway Manager, Northern Railwéy

Allashabad,

Scerior Divisional Commercial Superintendent,
Hdilway* Newab Yusuf Roed, Allshzbad.

Chief Pérsonnel Officer, Northe;n Railway, Barcde .

Nerthern

o +o hespondents

Original Application no. 1006 of 1992

Santosh Kumar s/o sri B.G. Sharma, r/o 146=4 Loco

colony Aligaerh,

eeo. Applicant

Vers us

Union of lndia through the Seneral Maniger,
Baroda House, New Delhi,

Serdior Divisicael Commercial Superintendent|,
Allahabad,

+e« Respondents

uriginal A pplication no, 1303/92

sushil Kumér Pandey, s/c Ft.R.N. Pandey, i/«
60 Bhendari sttion Rd. Jjeunpur.

©

Smt, Jyoti Saxené, W/o Sri R. Saxena, 99/308
Badha Gheuraha, Konpur.

* 00 .-\ppllC:ntiB

Vers us

N. Rly

Divisional Railway Menager, N. rly Allshabad,

N. Rty

T o

y Sisamau [}

Jnion of 1lndia through General Manager, N. RKly

Baroda House, New Delhi.,

The Divisional Railway Maneoelr, Northern Rai




24
£

b= Y

Allehab4d. 5

The Seniler Divisicnal Commerciel
DRM Offilce:

Original

4

Supdt. N. Rly

Allahabad,

|
Respondents

LA

Application no. 1715/92

Incu praphe pander, w/o sri B.N. Pandey, r/o
94/1A Gallls Bazar Tilharganj. Allahabag.,

Sut, [Yad

g

Misra, Wolsri D.p Mishra, r/o

02, Bhaﬁdari Stafion Road, Jaunpur.

Union of

Borada House, New Delhi,

Divisionas

Senior Di
Officer,

Original

Kripa Sha
F.O. Rem

Jmes h Che

P.O. Bhern

Jnion of
Baroda Ho

Divisiona

SI, Divis

L
DRV Office

g Applic&nt
Vers us

Indie through General Menager, N. Rly

1 Railway Manager, N. Kiy|A llahabad.

visional Commercicl

Supdty N. Rly DRV
Allehabad.

L ]

Respondents

Applicetion no, 133/93

nkar, S/o sri V. Nabh, Vill Mata-ka-pura
Nagar, Distt. Allshabad

ndra, s/o sri s. Prasad, R/o Vill Tikari
ni Hiter, Distt. Allshanad,

oo+ Applicents

\'ersus

indié through General Nanager N. hly
use, New Delhi,

I Railway Manager, N. Rly,| allahabag

onal Commercial Superintendent, N. Rly
Al

P
R

Ltahabad .

\\ .+ Respondents
|

e




1.

2.

3.

2%.

2%
l.

e

g/ 138 N/

Original Apuvlication no. 514/93

hend Pathek,

sri Krishna
B.Oa sahibaan),

vill. Ameon, Dist

cubit De,
Road, Jaunpure.

Versus

Jrion of 1ndie through General Manager N.

garoda House, New Delhi.

N

sr. Divisicnal superintend
DRIA Office, Allahabad.

Original Applicaion no. 777/93

satya prakash wishra, s/o sri| Re
Af8, 176 Krishna

* 0

Versus

Jnion Of India through General |
Baroda House New Delhi.

The Divisional Rai lway

gr.Divisgional commercial soperintendent , N.
|

DRM Office Allahabad.

origirel A ppliceicn nc,

gheshi Kumar Nishré, /o R.A. M
,ost Karchana, FP.5. Karchana,
pPresent Address 134- Tula Ram Bagh A

Ghatwa

Ra endra Prasad Wshsra, s/odsri DR

vill Kasidahan, Post Nethaipur

snoop Singh, $/o S¥i S.P. 3 Bake.
} ivagar Bhojpur, F.Se

I

ol

Versus

Nagar, Keedganj,

s/o sri T. Pathak, rVo
t. Varenasi |

|
/0 S.Ke De, r/o Ume Kutir, station

Aoplicant

 pivisional Railway Maneger, N« Rly, Allahabab.

ent Commercial N. @ly

. Respondsnis '

S. Mishra,

lanager, N.

Manager, N. Rly A llahabad.

497/93

pDistt

llehea

, Dilstt. Vva

:h, R/o Vill
Antoo, Distt. pratlapgarh.

O
U

Rly

R/0
Allahabad

ApplicUni'

Res ondents

jshra, r/ojiill

Mis hra

Applicgts

|

Rly

Rly

Allahabad, | §
bad.,

ranasi

and P.O.




28.
l.

20.

1.

Jnion

Barcde House, New Delhi.

nivisicnal Railway .Maneger, N. Rly Allahabad,

{120

of india through General Maneqer, N..Rly

Senior Divisinel Commercial superintendent N. Rly

Allahabad.

Senior Divisional personnal Officer, rorthemn
Railway|Allahabad.

original Application no. 1028/93

Rajesh Kumer Tripethi, s/o sri R. Tripathi
R/o 354/7/1, Jayantipur, Dhumapgéng Allahebad.

Jnion

Raroda House, N. pelhi.
pivisipnal Railway iianeger, N. Rly Allehcbade

"genior Divisional Commercial iansger, N. Kly
DRM. Qffice Allehabad.

Origimal Applicetion no. 1245/93

shiv I
Nawap

Union

Baroda House. New De lhi.
pDivigional Railway Manager, N. R1ly Al lahabad.

Senior pivisional Commnercial Menager, N. Rly
Allahabad.

S r Divisional Accounts officer N. Rly
Allahabed.

... Respcndents

... Applicant

Ve rs us

|
|

of iIndia through seneral mfnagvx N. Lly

... Respondents

srakash Dubey, S$/0 S.D. Dwivedi, r/o Vill.
yra (Kakraha) P.O. Fatehpur, Distt. Mau.

.. Applicant

Versus

of India through General Manager N. aly

\\ e Respondents




/18 U | B an
3§. Original Applicetion no. 1362/92

1L Pawan Kumer Pendey, S/o Sri S.S5. Fandey, R/o| 161/5
A, Azad Nggar, South Melaka, Allehabad.

2. Arun Kumar Singh, S/o Late sri Ramkant singhy R/o
vill./pP.O. Kéju, Allahabad.

... Applicant |

i
I

1. Union of India through Generel jlanager N. ﬁly

Baroda House. New Pelhi.

Versus

2, Divisional Réilway Menager, N. Rly Allehabad

a. Sr., .Divisional Cemmercial, Superintendent w Rly
A llahabad.

soe ReSpondenks

|

|
32. Original Application no, 1511/92 |
!
suresh Kum r Srivaes&ava, S/o Sri R.K.L. srlvastavp
r/o 36A/60, Judhwal, Tilharganj Allahabed.

«s+ Applicant l'
|
Vers us
l. The Union of India through General iManage o/ N, Rly
Baroda House. New Delhi.

2. Divisional Railway penager, N. Rly Alle p¢ |

k Sr. Divisiornal Gommercial Supdt. N. Kly 7 jm office
Allahabd. ‘

««. Hes ¢ ndeLts

33. Criginal application nc. 16039/92
. / !
A, sharda Babu, S/o Ghussit Lal, R/o ) g5, Nakhas Kona,
Al ilechabad.

I
!

2., Asrar Ahmad, S/o sri Abrar Ahme j, /o 553 Attarsuiya,

Allchabad,

[
‘vee| Applicant

Versus \\ %
R

- <19

e o s O S Siag

|
:
t
1
:
|




.,4

1.

3.

Ji X8

|
Union of lndia trough General Manager M. Rly

Allahsbad

Divisiona

\
I Kailway Manager, N, Rly ﬁllehabad.

Sr. Divisional Ccmmercial Supdt. N.;Rly A llahabad.

Original

Vijai Kum
Colcny Cr

sunil Kum
603=-B Hap

Narayan D
Allanabad

.+« Respondents

Application no. 1628/92

sr Sinha, S/o Sri D.N. Lal, r/o Hapar
. Nno. 694-4 jlughalsarai,

br Sinha, s/o sri V.N, Lal, R/o Qr. no.
ur Colony Mugalsarai.

Jatt Dubey, S/o Late sri K.D, Dubey, r/o
irst Avenue, Reilway Colony, smith Road

«e¢ . MPplicants

Versus

Union of India, through General Manager, N. Rly

Baroccde Ho

Chief Com
New Delhi

Divisiong

S Divis

Original
Mithlesh
r/p 41=C

sharad bl
C/o G.P.
Nehru Rod

Ram]ji VeX
173/B Rai

use. New D=1lhi,
merciel Sugerintendent, N. Rly Baroda House

1 Railvey Remenger, N. Rly allehebed.

ional Conmercial Supdt. N. Rly Allchabead,

.+« Respcndents

Application no. 1663/92

Kumar X.shre, Sfo sri H,Rq Mishra
Baghambari Roed, Tilek Nagar, Allshsbad,

yani, s/o Late sri G.P. Dhayeni, r/o
Dhayani, Praysg Sengit Semiti, 12-C Kamle
d, r\l ld h{;bdd.

ma, S/o sri R,N. Verma r/Jo House no,
lway Colony no. 1 Subedarganj, Allshabac.

vso papplicanits

\




/1) 20 ¥/ ,
o

1 Versus

ie uUnion of Indie through General Manager, N. Ry
Baroda H use, New Delhi,

2. chief Commercial superintendent, N; Rly Barode

t | House Mew Belhi,
3. pivisional Railway Maneger Iv. Rly allahatad.

4, sr. Divisionel Commercial Supdt. N. Rly Al lahabad.

J.. -espondenisi
3§, Original 4pplicaticn no. 1773/92 | o
le vinod Kumer S/o Sri R.Y. hem, r/o C 757, GTBjNagar
xereli Allchabad.
E 24 Virendre Kumar, Sfo Sri. R.S. Ram n/o 23/B/16/C/ ([
LS 1003, Allepur, Allehabad. 1
1 . 3anjay Kumsr Srivasteva, 570 Sri -HeFe srivestavae g
r/o 1408/5A, Chzkia, P.0. GTB Neger, Allahabigd, P
AR
| |
| il
Vers us
1. uUnion of india through seneral Manager, M. Hly |
New Delhi, !
- {8 The Divisional Reilway Mendger, N. Kly Allshebad. ﬂ

P Si; pivisional Commls Supdt. Northern Rel lway
n@l, Office Allchabed. . il

... hespond=nts ‘

.
vi

3%, Original A pplication no. 1821/92

1. Sudhir Kuner /spo sri rHridaya Nerain south| of Jantis
Road, New Yar, Distt. Patna, Fresent Address.
101 anand Bagh Old Baiharend Allghebed.

ees Applicent

\
Vers us Qﬁak'




2.
3o
4.

O

38.

1.

nion cf 1
lHowse. New Delhi.

Barodaa

pivisional Rellway Mancgel,

£ axu

ndie through Gneral renagér, N. Rly

N

iNe

Rly Allehsbed.

i1y Allehabed.

sr. Divisjonsal Commercial Supdt.hi.

r, Divisional personnal Officer No Rly Allahsbed.

sr. pDivisicnal Accounts Officer, N. nly Allahebec.
. +» Hespondents

Original |applicztion no. 1822/92

Arun Kumer, S/o Sri G.P. srivastave, /o 101,

Olc Balharena Allahebad

“Jnion of
Barode H

1
Dé&isio
&

S% 0 Di vi

i

G
é&igina

Virendr
post Sh

Virendr
wil 1l Pn

Mohan F
shikerdg
Brij Re
Mur r?.hv;.i {

Kris hnd
vill M

Surend]
Premn u

Dvis

pivi

(oY

ire han, post ghikarganj, BPistt.

o o Ap;;llcant

Vers us
indis through the Genersl Manager, N. Rly
ouse, Allehabad. |

a2l Railway lanager, N. Rly Allahebed.

ijonal Commercial Supdt. N. rly. Allehabed.

sionél personnal Officer, N. 2ly Allechebad.

sional Accounts Officer, N Rly allehebad.

' Respondents

1 applicaton ro. 1825/92

a pretap singh, S/o R. singh, R/o liurehan,
ikarqganj, Distt. Varanasi.

S B. Singh, R/o
Vvaranasi.

Bahadur 3inch, s3/o sri H.
empur, Fost Chakia, Distt,

rasad, $/o sri lalii, R/o Vill Murahen, Fost
anj, bBistt. Varenasi.

V, R/o Vill
Vérdanasie.

s/o0 Sri BeR. Yada
Bis bk

j Yaf“;V,
, Fost shikarganj,
Murats.r/fo

Varenasi.

Morari, singh, 5/0 Sri R,

ks . ratap Singh, S/o Sri R,B. singh, Rf/o Vill
rrost chakia, Distt. Varanegsi.

N
Qe




hwﬂﬂ*ﬁ%

IEIa PR | D

| ‘ Vers us

B ynion cof 1ndia through Leneral laneuer, I K1y
Raroda House New e lhi,

2 . ~hief Commercial superintendent, . Rly Haroda
House New Delhi.

5. nivisional Reilwey Mémeger, N. Rly Allehe L.
4. sr, Divisioral Commerciel superintencent ,

N. Rly, allehabad.

E%esporw;ents

4p. Originsl Application ro, 1231/92

0 Albk KuTar.Sinhe, ¢/ogri s.pP. Sinhs, r/o 11233,
- 0ld Bairahena, Allehabad.

rivestave, s/o sri Om Prekesh, r/o ab/51
nda Bhaewapur, timnatgend, & llahabat.

: vesl ADn11c@PtS

VVers us

P T YTT——— » TR e

1. Union of India throughseneral Maneger, N. R1y

b

Baroda House, New D ini.
2. pDivisional Railway Maneger, N Rly AllahsBed.
3. sr. Divisional Commercial Supct. N. Rly A |llahabad.

«++ Respon@ients

(;

#4i. Original applicatior. no. 33B8/92
1 Shwetank Vermsa, ~“fo sri B.P| Verma, r/o 258 3has ki

satti, Khuldabad. ALlahabagd.

.. Applicept
Versus

B! Union of 1nida through Gendral NMenager N@§ hly

Daroda House, New [elhni,
23 General janager, N. mly, R4ilway Bhawah ([Baroca

House), Now Delhi,

=

A 423




Chief C
Beroda

Divisio
Allshab

Sr. Div

Crigina

shiv Da
r/o Blog

VﬁIne Jni
- “Baroda

 Sr. Div

Origina

Santost
r/o Vil

Jgnion ¢
Baroda

Chief '
New Delt

Divisid

ST. DLy
Allehal

i

ommercial Supdt. N. Rly, Rail Bhawan,
iHouse, New Delhi.

nal Reilway Mena.er, N. Rly, DRM Cffice
ad. :

isional Commercial Supdt. N. hly, Allahabad.

respondents

1 Apslication no, 643/94

yal pandey, ¢/o Late sri Pi. Krishan Pandey
ck no,27/10, Labour Colony, Neini Allahabad.

Applicent

Versus

XX
avi

on of Inida through General

zhager, N
House, New D lni 23

isional Commercial naneger, N. Rly Allahabad,

++« 4 Repsondents

1 ppplicaetion no. 61/94

\ Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs.
[l Kanharpur, F.O. Khardan, Distt. Varanasi.

o o ® f\ppli CC:nm

Versus

f 1ndia through 3eneral jienager, N. Rly,

House, New Delhi.

,gmmercial Supdt. N. Rly Beroda House,
ni .

nal Railway Menager, N. Rly, Allahecad.
/izional Commercial Supdt. DRM Office
bad.

rRespondents

.

\
D
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| /] 24 ] "
4%, original Applicetion ne. 394/93 *

1. anend singh, S/o Sri S.L., singh, r/o 524-gf Traffic
Colony 4llshabed.

£ Raj Kumer S$ingh, S/b Sri M. Deyel singh, r/o 5=
iM.G. Mera, Allahabad.

3 . @i prokash S8ingh, S/c 51i V.. Bingh, r7o S .G

iarg, Allehabad.
4. santosh Kumar singh, S/o sri M.D. Singh, r/® 5= M.G.
Marg Alkhaiad.

20 SeK. Singhy S/ol NsB. glr*z r/o 13/3 Kereldl Bag
golony, Allahabad.

0. Umesh pratep Singh, S/o sri H.». Singh, Refd.
Principal P.B. Inter Colleged Prateggarh.
1
i sunil Kumar singh, §/0 sri JJB. singh, r/oivill.

Gujaria, rost UUrayadeeh, Distit. FPratapgazh

8 Anil Kussr singh, s/o sri R.H. Singh, r/o vill,
- .Juqarla, Post Jrayude‘h Distt. rLatal arhl

ﬁfhandaﬁ Adhikari, s/o sri N.N. adhakarz, r/|
09J—b Loco Colony Allanabsd.
Late
i 1 Kumar Barua, S/o sri/JJC. Barua, r/oiB9 R.N.
? r Allzhabad.
|
i1l.° Haljai. Kumar srivaestavse, S/o §ri R.B.L. Srilivestava,
r/o 152 Balua Ghat, Allechabed.

O

10, ?

12. Mukesh Kumer Srivastava, S/o|sri ®.S. srivastava,
R/o 128 Matiyara Road, Allahdbe-, -

eo+ | Applicafits.,

versus

bt Union of india, thrcugh General Manaoer, NJ| Rly 3
nai lwey Boad, Baroda House. New Delhl.

# Chief Personnal Officer, N. Rly Bareday Hodlse,
New Ddhi.

i % Divisicnal Railway ltancger, N. Rly Allshabad.

4, Sri. Divisional CDommercial S@pdti, N. Ely
A llahebad.

ee. hesponcenits

4%. Original Application no, 633/52

. Ramji, S/o Late sri LalaRam, r/o 614/l Teliargani,
Allehebad,
\ ess Apvlidhnt

oL Ldlls




e

1,

4%,

/] 25 //

Versus

gnion of|India, through General Manasuer, N. Kly
Rerods House, Mew Delhi.

The Divisional Rai lway Menager, N. nly., allenabec.

STr..Divisioneal Commerciai supdt. N. Rly Allahabead.

... Respondents

Original Applicetion no. 706/32

Dipek Kumar Singh, 5/o isri (Late)|B. sinan, r/o
1B/8A Bhanghambri Road, Allepur, Allshabad.

Akbter Naim Siddique, g/o sri N.U. sidoique, r/o
174 New Mehdori Colony, Allanhabad.

wohd. Keleem, 5/0 sri Amir Jddin, r/c Vill patulki,
p.0. Kanehti Distt. Allahabad.

pilip Bumsr, s/o Sri A.P. srivasteve, R/o 9 Elgin
Road, Civil Lines, Allahabad.

Km. Shashi sriwessteve, p/o Sri L4N. srivastava,
r/o 347, L1G Govindpul Colony, Allahavad.

suresh Pratap Singh, s/o sri ram Nesh singh, r/o
vill Chand Kaemaniye, F.0. Khutj P.S. Khersa, Cistts
Alleahabad.

.+h.  Applicanti

Versus

Unicn pf lncia throuigh gecetory, Railway Boerd,
Rafi Merq, New Delhi.

Generegll lianager, N. Kly Railway Bhawsn, ( Barode
House) ‘‘ew Ddhi.

Chief |[Commercial Supd. N. Lily Railiway Bhawan
(Barogc House) Allzhacad.

Divisional Reilway MaRagel, N. hAly, allahabac.

sr. Divisional Commerciel Supdt. N. sly, DM
Office, Allahabad.

... liespondents

Origipal Application no. 648/92

\ L
Rt




I s | I

i Ram Murteez, S/o Mewa iLel, r/eo|l71 A Dale Alld,ur,
Allahaked,

.o -Abplicants

Vers us

$is ‘nicn of Indie—threugh General 'ansger, N. Rly
Barodae House, New Delhi. z

- Divisional Railwey !ianaeger, N, nhly Allshacvad.
3. Senior Divisional Commercial Supdt. N. Rly 4llehaba ..

.+ - ReSpondents

i 2
AF. Original A pplication no. 731/92
X, Rei Kumar ‘ishra, S/o sri K.K. Mishra, r/p
26/10, shiv Kutti, Kripel Bhawan, Allahabedy
' Frank ..ichard !‘enesse, S/o0 Sri }M.R. Menesse,|
S4/537, Cld Mumfordgenj, Allehebad,
! oo s Ap. licanil
! Versus
X, Jnion of India, th rough General lManacer, Ni Rly
Kail 3hawan, Basroce. House, New Deihi.
- Civisional Railway )ieneger, N, ikly DRM Offide,
All:-nabad.
3. Senicr Divisiornal Commercial $Supdt., DRM Offiice,
Nawab Yusuf Roed, Allehcbac. ’
«.++ Respondents _
.
49. Criginal A pplication no, 736/92
1. p;axasn Chendre, Fandey, S/0 Nio Do Pandey,r/d
Vill & Paist Dubawal, Distt. Allchabad.
«o. Applicant
Versus
X Jnion of 1ndia, throu,h Secretary, Railway Board,
K LV [ |
new ._J'C‘lhl.
v seneral [lanager, N. anly Railway Bhawan (Beroda

House) lew [lelhi,:

\ |

-

|
|
|
|
|
[
|



Ori

"

Divisionel Railway Maneder, ho.}Rly TRy Lt
N

Sardda House. iew BPelhi. ‘

Div

eHdnra prasac Mishra, s/
577-A Mai Rasti, Neta Negarl, Distt. dllahabad.

Fime (0¥ |

Chief|Commerciel supdt. M. .RlyRailwey Boald,

D¢ il g2 0 ‘

ice

ety

CIAJUCCa

nf visicnel Commercial supdt. N. Lly, DRM
¢ abad. f

| N
ﬁ.. Respondentis
|
|
|

ginal spplicstion no. 580/ 92

Gulab fem, S/o Ram LCaur, t/o vill. scnepur, P.U.
.C.| senepur, Distt, Jaun.ur a

L ..  Applicéetit.

Ve s Js

Jnicn of Indie throJch senerel jlanacer, N, aly

rilsionel Railway Wianegel, I 1 ly, Allehabed.

sr, |pivisional Co merciael supdt. N. Rly, DiM
uffice, allchabed.

. .. liespondents

originel applicetion no. 961/92

purgesh :.eni liishra, s/o sri C.Pp. idshra, R/o
433RKL Kydganj, Allahahad.

rnes hwar Prasad Trivedi, s/o Sri R.K. Trivedi
r/c 116-A Bahadurganj, Tnakur Din Ka Hotha,
Distt. A llahebad.

¢ syi K.P. Mishra, r/o

«s . Applicant.

\Versus

Jnicn of 1ndia throuah General Manager N. Rly
Baroda House, lNew Delhi.

ief Commercial supdt.,N. Rly Rerode House, New

~Lhi.

ivisionel haillway llaneger, N. Rly Allehabad.

nior Divisionsl Commercial supdt. DRM Office,
L} e 0 Re~pcrlden-ts
RS e

Rly Allanzbad . -\

e e e e - S e e AT o e e




o

o2,

{1 88/ | | o
originel Application no, 2067/92
Dinesl Frasacd Fendey, S/c sri K.N. Fendey, /o

vill, Belwan, P.O. Fahara, Distt. Mirzepurg

es. | Applicamt

Versus

Jnien of India through Generél lienager N. Rly
MNew Delhi,

Oﬂiginal Apvlication no. 1203/92

w ! et 48 |
K¥ishna Lal} s§/o sri G. Sehci} r/o 12/14 3 Merg,
G+G.I1.C. Conp cund, Allchabad,

i@hendre singh s/o sri U, simgh, r/o 2/@5, [Rame Nand

lnggar, natiyera Road, Allspur, Allahabad. |

Heri Shanker sinph, $/o sri kem Autar i
2445, Rame Nand i.agar, jatiyére Road, Al

Tej Lahadur Ram, §/0 Sri LCal Singer Ram, H/b
87-1/2=C, Baghambsri Rcad, Allepur, Allshabad.
i |

¥Yogendra Neth,s/o sri Dudh Nath, r/o 535, Jolonel Gun
Hllu ncbado :

|

A 3

- Ap.Lich#s.

st oo

Union of lndia through Generé&l anasger, NJ.l|Rly

Béeroda House, Mew Delhi,

;
i
Vers us ?
|
|
i
|
i

Divisinal Railway sanaer, Northern Reilwey,
Allcbabad,

Sr, Divisional Commercial supdi., N. Rly gﬂl:hcuac.

vow |[HESCONCERTS
:

‘3;

;—-2‘7




£

SA,

Ze

3.

O

RERE!

\
IX.K.

et s
original Application no, 1207/92
suresh [Chandra Suptd, B/o Sti
r/o 27/3, New Rewe pui Llding,
sllahgbad,
pertho|sarthi nobdar, s/0 sil
pur, Allenabec.

B

Versus

seneral Mana_er, Ne

Rem Gupla,

Leader RoaC,

pohdaxr, 294, Akbar

~polica ts.

Kly,

pivisional Railwey i

anager,

No b1y Allchsbad.

ST pivisional Commerciel supdth N. Rly £llzhabad.

origiandl A pplicetion

Krishenakant Srivastéeva,

sf/o S

Ser(

sstave, I/0 Kama

Néno hdgai

J. . [espordents.

no. 1345/92

ri (»ate):&unni Lal
Bhardwa] buram

Allélabdd.

smt,| Jsha cani
/

r/c 520KL KydganJ, Allahabad.

~acelsh srivastavae, 5/o0 sri Kripa ShankeX, r/o

72« |C/2, atiara Road, Bharadwéj Purem, 4llchabad.
shen Shyam Singh, 5/0 Sri GeBRd singh, Rfo© vill Narayal
npuf, post shivgarh, Distt. Allahabsde

Rrijesh Kumar Pend@y. s/o sri S.XK. Fandey,

r/o| 46, Kinche Rei enga Prasad, alviye hagel,

AllBgha

Jni
naroda

mivisionel Rai lway

STy

Dad. ‘

Versus

House, New De lhi.

vanager, Re

nivicional Gommercial suvd

grivasia¥d, /o sri D.C.

)n of india throigh Seneral lianacel, B

grivastava

Applicents

Rly

I\ly s Al lehabad.

t. N RiYy Al lahabag.
’e® Responcents
++.30

e ——————_ T
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1.
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r\: ..

/l 30 [/

|
Original Applicetion no, 1344/92

Vinod Kumar Stivestsve, S/o sri R.P Srivesteva,
r/o 751, . uir Koad, ke japur, Allahavsad.

eos Applicans

Versus

Jnion of ilndia througn Generdl ;ianager, N.
Barcds Houise, Mew Delhi,

|
|
R
|
Divisi 'na. Reilway jMenager, N. Rly, 4 ilcharad.
gr.. Diveional Commercial Supdt., Ne. *‘ly ALlf

... Respondems
|
i
;
|
|
|

3
Original Acplicaton no, 123Q9/92
Sui. Imamugddin, §/o Sri S.H.limsmuddin, R/S
781/0, Shanshyem®iiager, Pail «v Coclony; A Mlchebad.
» ‘ -~ -~
Dheerendra lath sdxena, s/c.8ri Dec¢na hath S.Xxena
R/o 46=21=4/7 Reman Xe Pure,| sulem Serai, jilahaka

oo« |[APpLiceny

Vers us

R —

Jni on of india through General Maneger, N. Fly
zaroda House, New Delhi,

Divisionel Railvay /eneger, N. iily Allehekbad.

Sr. Divisional Ccmmercial Superintendert, M. Rly
Allshebad,

: . 4 rydion 4N [
Original A pulicet:lon no. 1289/92

0 Sri B4 shehker, r/o 36/38 Kéla
ena, ‘Allehabad,

Kemes hwer Nath gherme, S$/c S1i Ram 131~ Ni#lc la Nager

o e . \p\lj CC‘)‘}-At.

\Vers us i
|

gnion of india throgh General !.anager, B. Hly,
i e2rode House., Allahatad.

Divisioral Railwey Menager, N. Rly, AllahaBad.

\Vk&” E (4 Iy
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9.
l.

N

w

Q-t‘-.
l ©

[

sr. Divisional Commercial supdtﬁ N. iily Allehebad.

... Respondents

|
Criginal Application nc. 647/92

Verun |Kumar shukla, S/o Sti s.F. shukley—rfe—
79 A 'linhazpur, Beni Ka Hata, Allchaved.

b AppadGant

|
Versus \

snion| of india through Generasl fenager, N. Rly
Barcdg House, MNew Delhi.

pDivisional Reilway Manaser, N. Rly, allechabec.

v

~r. Divisional Commerciel $updt. Ne. Hly
Al lahpbad.,

.+ + HRespondenis

"~
original Apglicaticn no, 494/99

suresh Kutsr S/o sri Tulsi Ram r/o 25, Luker Ganj,
Allanabad.

Js «  Appdicant

Ve rsus

Jni n of Inida through General Memager, N. Rly
Bzroda House, New Dt lhi,

The Divisional Reilway Marager, N. Rly, Allehabed.

denior Divisonel Ccamercial Supdt. N. Rly
hapad,

sr. Divisicnal Accounts ufficer, N. Rly Allehabad,.

.o . iesvondents

Ooriginal Applicetion no., 495/92

Ranjmi Kant patel, 5/ sri Chandre Shekhar, R/o
2, Rema iiwand Negar, Allspur, Allshabec.

X
Qe

¢ e Appllcant.

Sr. Divisional personnel Officer, N. Rly, Allezhabad.

e ———————




f/ e/

versus s ol 98 , A8

|

il . .

il le Union of Indie throgh the Geneiral M3negezy No.Rly
| ‘ forods llouse, iew Delul.

2. Divicicoral Railwey lianager, IN. Rly Allehabac.
3 seniro Divisionel Commercisl Supdt. N. Kkly|Allahebad.

4., sr. Divisionsl Personnel Offlicer, N. Rly Aiaheteds

—

"
s
ot
+=
3}
-
O|
o
67}
5
.

~

|
|
; 3 ¢r, Livisionall Eecounts Offidcer, N. B
i
I

',.l

i
|
| 63,8 Crigindl hpplicétion no. £13/52

‘ 14 Frebha shenker Yadav, 53/¢ Spi R.F. Yedav, r/o i

: 1C Thran hill Road, Allahabad.

|

; ° fn})})licent

|

}

! Versus

|

‘ le ‘Inich of :hdia through General .anager, N Rly

! Baroda House, New Delhi.

‘ 2 Divisianal Railway iManejzer, |N. Rly Allaha@ad.
c 15 sr. Divisional Commeercizl $updt., N. nlylalichaked-
4, Sr, pivisional Perosrnel Cfficer, N. Rly Allahebad.

| S gr, Divisional Account Offiter, N. Rly aAlflehabad.

3 «+s Respor.dents

63. Oricinal Application no. 527 /02

le Aril Kumar srivastava, S/o $ri V.K. Srivafiteve,
‘ r/o IRly Quarter,Subedsrganiy ~lle!ebbd,

|
| 2. Frakash Ghendra pancey, S/o|sri A.F. ierddy, x/o
| 191/24 r jzoop Pur, Al
| | . e
3. Rakesh Pretap $ingh, s/o sri R.p. Sinch, it/o
| vill ¢ P.C. Kotwa Tehsil phplour, Déstt Wllehabed.

.

2 , e ~ = B e / : =y A LS - !
% d\ are, S/0 Sii G.Fk Khere, r/o 38-B-Ahiyapuf,

4 -~

o)
Al
A o

l-—-'(‘)
(1"1

. e .f'\ppliCarAtS.

2

i

|

|

|

i
il Vers us :
Hi
il |




C P A

le Jnion of l1ndia through Secretory, Kailway Board =
Rail Bhdwen, ilew Delhi,
2 % seneral [Mencger, N. Rly Ceroda Hoyse, New Delhi,
I ~rief Comme rciel Supdt. M. .Rly 3@rods louse,
ew Dellhi.
i} 4. Divisiomal Rallwey nandcer, e Rl¢, DR fee,: - S
Allahabgd.
B Senior Liviicnel Commeré€ial supcts N. hly Allanhabad.
e station| supdi. N. Rly Allehsoad.
«e.| Respondentis
}
64, origingl Applicstion no. 632/22
i L Py o~ ~ ~ 1 o 7 rl D i
1. wnaleya Kant, s/o sri §.K. Zrivesyeva, /0 3208
paghambari Housinj SCheme, “Bharodwajpuram, Allshepur,
Allahaiad.
o e ,-‘-x_.f;; liCénT. ‘
Versus
@ union ¢f india, through lenersl |anager, N. Rly
new Delhi,
2 pivisionel Reilwey lianager, N. gly, ~llehebkad.
Fs senior |Divisional commercisl Supdt. N. Rly allechabad.
.+» Responcdents

|
.
[

|

|

|
[

6&. oricinagl Applicetion no. 476/92

3 ~ 2 4 / ~ = i Sam P 5 1
14 shushil Kumar Srivestsve, “/C 5I Lakshmah Frasad
zxav:sugvc, r/o 155 cejaukeri Br| ih L.ireman Yojna,
Allahaspuar, .llahabad.
« o Applicant.
Versus
3% Jnion |of Indie throush General ijanager, K. Kailway
Berodd House, New Delhi.
2. Divisicnal Reilway iianager, M. diy. Arlahebad.
3. sr, Dilvisional Commercial Supdis, . iily Allahabad.
4. 51, Dilvisional persnnel Officer, N. Rly tilahanad.
£ % £ L . R & N - = o | -~ ~-h r~‘°
5¢.  ST. .Divgsional 'Accdunts Officer, N. nly allehabad

«ee [Espondents . _ o,

N
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Ch

UL ginial) Avpli cation nol,

ALUN Kumpr 3/0
Ceughy Alleheka

Vlers us

union cflindia throdqh General
Beroda House. New Pe Lhi.

Divicioral Railway ;iena ger, i
Divisional commercial
XL Diwisiag

Divic l\)llgl ACcounts.

cetion! no.

d?@hSlr h, S/e sri 3. singh, r/o Tejour fosi
1gih, Piss Sekaldih, P;:tt. Veregr.asi.
| ST L GG ~ pa S i s 5 e o~ /
sh Kumar J1njh,.s/c, Sri RJN. singh, 1/c
dour Post Sekaldhi, F.g. Sekgldih, pistt. Wararasi.
seo. | Acplicant

Versus
dngion | of

Railway Bosrd, Baroda House.

&
Ch&ef Commpericial sSupdt. . tly

iouse . Pew Dilhi
Divisicral Rellway Manager, N, kly Allshabadll
s ™9 = 3 A oY ~ i Y4 1 3
24 ¢ DINEBIONSE Com G&Cl[: SUp'J-Lu . rx-L) -Xil alcad,
++. hHesponcdenisg

al spplication no. 220/93

UOI‘J(‘] 1\c.rs..a.rl Prasad S//O SI“J
e Gethinaoli d Yew Meucl,
Hera iiafain

valil

rrasad
Nedj lpur, ros

»
t Che raon,

A
Iy

221/93

erire ] et <A » o P
nal F erosnrnel VL{JbeL, N e Hly hl"

indis throusth General jis
New Delhi.

R.L.
Mughalssrai.

ML
$/0 3ri R.§. Prasac, rfo
lrtbo

o -Applicant

anager, N. Bly

.+ nespondenfts

¢ Applicailit

nHiy ‘-,.L.LEf.'c*C'c;} .

s
{43
4]
U
(7]
o
.

J>
-
b
1#7]
=5
87)
r
()]
Q
L ]

anager,

Prasead

7

1 /4

Varanasi.




® 35 M

s Versus
1. Union ¢f Indie, through Zenerel ijanager, N. Rly
ai lwgy Board, Darode HOuse. New pelhi.

v chief Commercisl Supdt., Ne. Rly Baroda House,
MNew Delhi. i

Rt ‘ : 3. Divisibrnal Reilway Manager, N. nly, Allshaktac.

4 sr. Divisional Commercisl, Supdi. Northerr Reilway,

Allehabad.
«+f Nespondents

6B, Origirlal Applicatior no. 219/92

.

1. Ram Singh Yadav, 5/0 Sri R.4. Yadev, /o Nilk.
pursbHarghai, p.O. Suhansa, TeHsil ratti, Disti.
Pratepgarh. i

4 i

5. Uma SHanker Yadav, S/o sri R.L. Yadav, r/o vill. ;
Behdadl Xhurd, P.O. Gaura, Tehsil petti, Distt.
Pratapgerh. ]

3. Om prakash, S/o sri R. Dular, r/o Vill. Behdaul {
Khurd, P.0. Gaura, Tehsil Fattl. Pratapgarh.

4 Vesudev, s/o K.N. Yadav, r/o vill. Kucdia=ka-pursa
Tehsil vechchalisghar, Distt. Jaunpur.

. |
+s» Applicants |
Versus

1. Jnion|of Indie through General fianager, worthern
Railway Railway Docard, Baroda ilouse.

2. chief| Commercial Supdt. N. Rly, Baroda iHouse. hew
Delhil

4‘ 3 Divisfional Railway Mena.er, N. Rly Alleabed.
4. sr. Dhivisional Gommerci:l Supdtle N. Lly, Allahabead.

7G  Crigipnl Application no. 197493

l. chet [gingh, S/o sri Rej Dshadur gingh /o vilks
Inargeon, rost semraha, Distt. Veranasioe

2. shiv Kumer,lichra, °5/0 3ri R.H. pishra, wfo
vill [Tatihara, Fost Deonaghti, Distt. Allzhebzd.
3. vinod Kumsr Singh, sfo sii G.B{ sifigh, /D
12 o 3 . A L
vill [Raon, Post Semradh, Distts Vaichiasi.

UL ¥t
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1

AR 36 LY

Rekesh Chdndrs Txipathi, s/o| - ;
rgo vill, [shisakpura, Post Skidacad, Distil

Shyam Krighen Dwivedi, s/u 51 Ve |[Dwivedi,
vill, Topg, lLcliglaqrah, Disth. Allshalad.

. v h‘;:PliC&:

VeXrsus

Jri)n of India through Gnerall iisnacen, Iv. M
¢ilway Chawan, Barods Housel ew Dclhi.

C.ief Commercicl Supdt. Earoga House, hew Delki.

Divisional Railway ienager, k. Rly B 4Alial

geniar Divi hel ommﬂ cial} sSupats L. R
Bﬁﬂ 3% QJ‘QD*SLélcb L JL'OU n M

.+« Responden

Criginal Application no. 162/93

"
H
=3
=

n

Tela, Allghabad.

,aﬁjcy Hamaz, Sedmvasteva, ofo srd o (Laie)

rlv_ tavd, /0o W6/11 lew sobhbatiabagh, Al
J;;tam nOh*koi, 8/a sriiR H.] Adhikeri., r/d

Loco Colany Allshabad.

Jagdish Presad srivastava, sf/o sri (+“ate) M
Srivastava, r/c 87/4, Kerbsle, Allahabag.

fajendra Selaswat, §/0 S1i PLS. Sareswct, ¥
03 Zariwen Polagg Allshebac.’

@n Prokesh Jrivagtava, 5/¢ ski E.i. ivastleva,
r/—) L"‘is (54) ‘a?hdlhbg-.l uOany 3/3 *11 ~apul‘ Alldhaba\jn
ghhilesh Kumar Brivéstave, £/0 511 T.ive SHivee 22
Ay O 194503 ::;nshyCM‘gaqar Raf lway Coclony Mlzhal i0.
J%huﬁo%n Kumar igEiviss tava, Y AS 3£ Ke.B. SEEVaS.ava,
Ifo 95/11 (Garvadeya kager, aAllizhebico.
u}%n-)jﬁll'—lﬂu;zﬁ . l\'“ wela, 3/: .;l L B Srivisiava,
I/ o iS5/ 1] ,:;vaﬁcya hager, Allshasbag.
Neeraj fumar Vexrma, 5/0 5:i K.S. Verms, /8
150/ 10244 Kiativara Road, Allghebad.

3 ol 2

v e %\)L d”LS.

VVarsus

union of India ‘ghroigh Cenergl Manager, I

hanker, sfo sri S.H.N} pandey, r/o @5 Gariwer

hi,
Al lana.adk

/

I/ Q

'tll

L+ Yy

obéd.

ps
%

ReP.o
lahauac

695~

g TSI w T TTIE (NRE IRC A




® [X-edh

Railway| 3osrd, PBoT0GE nouse, A lew pelhie

2% chief personnel Off{icer, DO{thern‘Hailway, Rarcads
House, [.ew De lhi. 1

F» pivizignel Railway Manadel, Ne i-d¥s Allshabedc.
nly,

.. - Senigy pivisional Commercial Supdie. NaoR
3 Allahalbads

.., hespondentis
[

2. Oricinjsl Application No. 161/93 |

s, She6 gk Ya v, /o o 1 N L..Yadav r/o 164=A

M.L .thag’n. x - abade
l\

2. Shaildncdra Sshal Vermé, S/o Sri|B.F. Verma, r/o
301/ 41-4/9E Tilak hagar, Allahebad.

3. Km. Rgjeshwerd, J/O sri Ram Dass, £/0 2/92-A4
Hamangnd [LagaTy Allghaebed.

o, sunill Kumsr Srivaslava, ¢/o sri AN srivastave,
r/o 127 Matire Road, A.lahabad.

5. sejesh Kumel, s/c Std SePe L. Srivestava, r/2
5 CeQole SIAVES tava; JUCdmadlh Dhanbade

5. Awedesh Kumer girighy g/0 Sri J4singh, r/o surahiye,
post|=anscéih, Jistt. Bellia.

i Anjeni Kumar srivastave, s/o sri V.No grivastava,
r/o pB-A Krishan legal, Allahekad.

. Karunesh Kumar, 5/o Sti T. hath, r/o 545=G Ghanshyam

¢ hagdr, Allahabad.

5. Shydm Frakesh srivastava, s ‘g Sll p. La} r¥o

EWS |94 Baghambari colony, All Habad.
‘ 10. Lalit Kunar, s/o sri rrem Kumar, r/o 16/11 llew
sohbatiabagh, Allghabad.
o 0 ® \Q)plica"t
Versus
1% Jrilon of 4n,1a through Seneral .ieneger, 1t HEY

RBanoda rouse, .ew Delhi.

2% chisf personnal ofEicer . N HiYs Barins House,
New Delhl.

3. nivisional Reilway anager, K. 1ly, Allghabed.
45 senior Divisional commer@icl| Supdt. N. Kly Al lghabac

\ s e e r\€: Jp Orl\ nJL,S

QN}L ot 30
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|
|
$5. 3B 2e &

.. Qriginal Applicatien No, 150 of 1993

l. Shri Dhirendra Kumar Mishra, s/e

Shri H.M. Mishra, r/e 23/47/107 B

| Indrapuri Coleny, Allahpur,

Bl / . Allahabad,
|

©o0 e Applicabt

Versus

|
| 1. Unien ef India threugh Genral
w Manager, N, Railway Head Querters

Ufice Bareda Heuse, New Delhi,

«oe+ Respendents Y

|

QR D E R (RESERVED )

| i
JUSTICGE B,C. SAKSENA, V.C | ‘
- This bunch ef 73&gfses in all invelve albost %

identical questiens of fact and law and reliefs al%o. 0.4

|
1 83 of 19902 is being treated as the leading 0., ﬂ":e nunber

of days eof werking varies in each ef the O.A and b#eadly
the peried of werking ef the applicants as Velunte*r Ticket

| Cellectors ranges between S te 18 days and that to* on the

|

allegatiens made by the applicants in the month ofiJanuary
1982,

2, The spplicents alleged that they had werked f#r

the peried. indicated by them in the varieus Osns . in| the menth
of January 1982 @ .15/~ per day, The agplicants ailege

that on the basis of Railwag Board's letter dated 6;2.90

they made Tepresentatien Tegarding their re-engagemént as

_ I
Velunteer Ticket Collecters since they had werked prier te

| 17.11.86,
i 3. Reliance fer the claim is based on the decﬁsions

{®f this Tribunal as alse the P.B, in & few O.4s preferred
| \ |

| « +pP39
| ' ‘ $m§b




Ve gy e
by p:rsoﬁsﬂsimilarly circumstanced. The applicants,

therefore, hape sought a re lief for & direction to the

87]

ct

spondents to re-engage the applicant# as Volunteer

[{A]

p 5

Ticket Collagtors Of yobile Booking Clerks ¢s per Extant

Rules. They have also in some petitipﬁs prayed that s
sirection be|issued to ihe rsspondentis to teke the peti-'
+icners on duly and pay back wages from 10.12.50 £ill
the dete whep they first presented ihems@lves for engage-

meneve

-~

4o The respondents heve Lesisted the petition end have

filed a counsr affidavit as also & supplemantary countier

affidavite

Do The spplicants have filed & rejoinder ffidavit, {

The appiicants have admittedly not re-engaged afier their
short stiny ranging between 5 to 18 days in the month of g
Jenusry 1982. The Railway Board's circulers deted 6e2490 |
is annexed as winexure Al to the leadinc C.A and have
s1lso been annexecd in gxx some of the U.4s. A p-rusal of
the said letter shows that in the light of the judgmeni
cated 26.8.87 of the Ceniral Administrative Tribunal,
principal [Bench, New Delhi in O.A. No. 1174 of 1984 (Neera
Mehta and urs Vs. Union of Indie and Ors ) and dismissal

: of the SLP No, 14613/87 by the Hon'ble Supreme Court
on 7.9.894 The Railway Boerd has decided that the 'cut
off ' cate|for being considered for absorption in
reguler employment egainst reguler vacancies earlier
providad [to be 14,8.81 will be substituted by 17.11.80
Paragraph 3 of the circular- letter ie the ancher sheat

for the gleim in ithe present U.A which reeds as underi-

\

o s op40




¢t 40 ;::

" In regard te Candidates engaged as Mobile

Boeking Clerks discharged censequent ob

~diseentinuance of the Scheme by zena)
| Bosard's
Railways, as a result ef/ letter. dated

17.11.86 er any earlier instructien to;the

same effect may be re-engaged as Mebile

Booking Clerks as ang when they appreach
the Railwaylﬁdministration in regular

emp leyment may be Censidered after they @
Cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in|
the case of other Mebile Booking Clerks
Covered under parg e ¥

5. In paragraph ) attentien was invited te Wailway

o

Board's letter dateq 21.4.82 and the 'cut eff date?

Previded therein was 14.8,.8],

10

We have heard the learned ceunse] fer the parties,

Re Shri B B, Paul, ceunse] appearing fer the Tespom

ndents raised 3 preliminary ebjectien that the OJ&s are

barrquby time, laches and vauigcnnce.

qe, The learned ceunse] urged that the applicants

have net been engaged after January 1982, He further

submitted that the Railway Beard's letter dated 642.1990

dees net govern the applicants whe alleged te have werked

fer a peried between 5 te 8 days as Volunteer Ticket

Collectors., He further Sibmitted that the applicapts were

net discharged Censequent te discentinuance ef the scheme

by the zenal Railways as a Tesult of the Board's létter
dated 17,11,86, Theiriéiscontinuahce had taken pl%

ce feur
¥y .J.p41
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er and not on the basis ef the Railway Board's

he respendents have also disputed the cerrectness

ent made by the applicants abeut their having
he duratien indicated by them in each ef the

pplicants in suppert ef their assertien of

ed in the year 1982 for & number eof days indicated

ing the 'Kumbh mela' hcve been aneexed, cepy efgy

stated te have been i;sugd by ene Ram Das whe
ut his designatien as/Ti:;et Cellecter AKM, N. Rly
Cepy ef such a certificate has been annexed as
-3 and A=4 te the leading O.A, Shri B.B, Paul

hat Shri Ram Das was net cempetent te issue this

and the said certificate cannet be treated as

=3

e working peried ef the applicants indicated in

cates, We, however, feel that it would not be
enter inte this centreversy for the purpeses

the O,As. We, proeceed to decide the O,A in the

light ef the claim based en the provisions of the Rcilway

Beard's cir
clear that

claim ef th

werking., W

by limitsti

judicial
any/@)am@a

WL

discentinua
strative Tr

O«as have b

1%.

apart frem

A

Gated 6,2,9

i
cular letter dated 6.2,90. Wwe, hewever, make it

we may net be understeod te have accepted the

e applicants with regard te the days ef their

e may take up the plea of the O.As being barred
on., Admittedly, nene eof the applicants initiated
proceedings in any ceurt te challence their

nce made in Jenuary 1982, The €entral Admini-

ibunall was censtituted in November 1985. These

een preferred in the year 1992,
s noted hereinabeve, the basis fer the claim

the provisions of the Railway Board's letter

U is certain decisions rendered by this Bench

. ep42

DL




of ithe Tribunal. The said O.as are O,A. No., 722/90 b

Rajendra kumer Srivastava Vs, Union of India end| Ors, C.A

No, 471/80 Mukesh Kumar Srivastava Vs. uUnion of |Indis and

urs, U.A. No. 648/91 Madan Mohan Pandey Vs. Union of India

and Urs. No doubt, in these cases orders for re~engagement

of the applicanis therein had been passed. un the msterial
placed in the supplementary affidavit we find subsequentily
in several other csses cecided by this Bench of the
Iribunel, & different view was taken when it was poiq%ed
out that the Railway Boerd's circulcr applied to| Mobile
Booking clerks and the decision in Neera Mehta's case was
in resﬁect toyhbbile Bocking Cla2rks. This distinction was
no ted @hile_allowing & few review petitions in some 0O.As '
‘and in!u.A. No., 131/92 Lalji Shukla and Ors, the| only
direction given was that the respendents mey consider and
analyse the cases of !Mpbile Boocking Clerks and flind out
if anyvscheme can be framed by them laying down a parti-
cular#criteria for re-engaging them on casual oz daily g
basis. Ayainst this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court anc the
Hon, Supreme court by an order dated 7.4.94 pass#d the
follo-v%ing order s- -

" Delay condoned. The order only gives & gire-

ction to the petitioner to find out any scheme
cen be framed. The Union |of India

can examine the matterx and if it is
not possible to frame a scheme, record
its finding accordingly. There is no
obligation cast by the impucned order

that the scheme should be framed in eny

e

case subject to the 2POVve, Observations the SLP
is disposed of", N\

Lo

AR TR
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Subseguently, the Railway administratien consideredx the

pessibility ef framing & scheme in the light ef the aire=-

ctiens given |in Lalji Shukla's case by the Bencb eof this

Tribunal which was alse repeated in seme other 0.As which

came fer decisien subsequent te the decision in Lalji

Shukla's case,

1. The Railway Administratien in the supplementary

Counter affidavit have indicated that they have taken a

decisien thatﬂno scheme can be framed fer Velunteer Ticket
|

Cellecters foﬁ abserptien and regularisatien in greup'cC*
| ed
Categery pests since this weuld militet ogainst the statutery

previsiens laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I of the

Indian Railway Establishment Manual 1989 Edition, They have

further takenithe view that ne such pests er vacancies exists

en the Railwa%s fer Volunteer Ticket Coellecters/Mobile Booking

Clerks fer their re-engagement en Casual er daily basis,

13, It was also held thet re-enagagement will burden
the public exc%equer and will alse enlarge backdeer entry

and will aeffect reservatien pelicy &as contained in Article

16(4) of the €enstitution eof India. It wés alse held that

framing ef such a scheme fer those Volunteers whe have clearly

woerked fer a peried ef merely for 5 te 18 days will be against

public interesf as the pests filled up by them are generally
by direct recrﬁitment threugh the Railway Recruitment Board

epen for general cempetitien and the eligible persens at large

would be deprived ef their legitimate rights.

QgéL «s P44
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1 Admittedly, this scheme hes been givenjup after

47.11.86 snd the Railway Administratien has fer cogent reasens

indicated tlmt 1t wss net feasible te drew up @ scheme as

rejuired in orders passed Bn varieus O.A.s

16, Shri B.B. Paul has also invited @ 3 o&r attention
|

to certain decisions in review petitiens which wére allowede«

ﬂ@m,%rp On the basis ef an anolegy of the decis:.on ;by the
Pr1ncxpal Bench in 'Neera Mehta's case d1rect10n>for re=engag

ment had been passed in the O,As, While

review pegitiens it was neted that the decisien
Mehta's case was confined te Mobile Beooking Cler*s and there
is ne parity between Moebile Boeking Clerks and V+lunteer

) {

I
Ticket Collecters. The present applicents fell in the later

cetegery. ?

16, Quite @ large number of decisiens haveibeen rendere

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in later decisionsi
[

and a directien te drew up a scheme was enly pro'lrided ‘s in
|

Lalji Shukla's case(Supre ), which was followed iﬁ many other

subseyuent decisions, The turns and twists nhicT have taken

4 . ; g
place in the view expressed on the question have|been referged

to show that the decisions of this Bench of the ribunal on
the basis of which the applicants/%i%iming similer benefit

being extended to them do not hold the field. |

1q. wie may now take up £Or consideration the ple

A N benefit of the 5
the applicants that the jdecisions in some O0.As in favour of
similarly situated persons may be extended to ;hJ applicants,

It is now feirly well settled that! the judgment @f the Tribun:

i e B o | TIRSET WA PRSI SIS S B2
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;tter of any court does not give rise 10 a
aiction, It is the orders of the authority
or their inaction which give rise to:the

and the cause of action based upon this has te

»red for purposes of determining whether the

1s barred by time under the provisicns of Sec,

Administrative Traibunzls &ct.

was noted by the Medras Bench of the Central

-

stive Tribunal in s decisicn reported in (1$%4)

» 20 'Tamil Nadu Divisional Accountants Associa-
rs. Ve, Union of Indis and Urs, this position of
en clesrly affirmed in the jusgment of the
ourt inA'BhOOp Singh Vs, dgion of India and Crs.
KTC page 675. Before the Madras Bench the
of delay was reised and it‘held that since the
not been satisfactorily explained the C.A was
on the ground of limitation alone, In that
rder adverse to the e&pplicents was passed con
A decision on a similar order was rendered
andigarh Bench of the Tribunal on 1.5.91., There
applicants Asscciztion moved in th8 mstter end

presentetion, 5 years delay was held as fatal.

rull Bench of the Ernskulam Bench of the

& decision reported in (1994 ) 28 AIC 177 has
» the view that decisions in similar cases cannot
sh cause of action and the period must be counted

late the clsim relates,

\
R
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2(. The Hon'ble Supreme Court in 'Bhcop Singh Vs, union
0f Indie snd Ors(Supra) had interglia, held thet"inordinate
and unexplained delay and laches by 1tself/25goco ground
—torefuse relief to the petitioner irrespoctive {of the
merit of his claim. It was alsc ohserved that Art, 14 or
the principle of non-discrimination is eguitable principle,
Therafore, eny relief cleimed cn thet basis must itself

be founded on eguity end nct be zlien to that concept".

(3O
s

. we mey also refer te a relevant observation m%?e in a
recent decision of Hon, Supreme Court in 'Retan (Bancra
Semant and Urs, Vs. Union of Indig and urs reported in
1994 $.C.C(L&S, page 182, The petitioners before the Supree

me Court in that case were casual lzbouren of south eastern

Railway., Thew were alleged to have been appointed between
1564-69 end LEp--sented between 1¢75-78. They, &hrough
their petition sought ¢ girection to be issued t& the opp,
parties to include their nemes in|Live Casual Labourers
Rogister after due screening end to give them reLemp10yment
according to kheir senicrity, The basis for the claim

|
amongst‘others anel was a few judgments rendered *y the Apex

court in 1985‘cndH87 directing the Railway Autho*l»les to
prepare & sch¢n9 and -tQ absorb the casual labourérs iq‘

| sccordance with their senicr ity. The petitioner# appe ared
| to have made é representation in 18%C to the Aut$o;ities in
which it was &lleﬂed that they arel not fOllOWiWO!the orders

of the Supxené court, Hich court of Calcutts ana|C,lcutta

Bench of the ¢.A T. In the facts of the said ca#e the Hon,

Supreme Court% tock the view that since no nxplaﬂatlon hes
been given as;to why the petitioners did not approsch till
199C held thaﬁ two questions arise;

3 \ . loaT
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are

(i)| whether the petitioners/entitled as a

matter ot right to reamployment.,

-~
-
’.lc

=

whether they heve lost iheir right,
if eny due to delay.

22. While dealing with the said question the

following observetion was made ;=

L&)

" Belsy itself deprives a person of his

remedy aveilable in lew., In abs@nce of

any fresh cause of action or any legislation
é person who has lost his remedy by lapse
~of time logses his righi as well™",
23, A Full Bench ot the Tribunal(PE, while

decliding U.As 767 and 842 of 1983 mede the following

ralevant| observation:=-

" It is nol openem tc court of record to
pess an order in respgct of perscns who
ere not even present before it by any
application or petition, In this view

cf the matter the view teken in the
case of cne cr more e?pIOyee by a judicial
|

foerum cannotl be i?VSngacto made appli-
|

cable to ell other employess In the same

cadre, renk or situation by another
judicisl forum." §
This cbservation also sugports the v19w taken hereingagbove |
thet the |judgment in a csse does nét give a cause of
- who

acticn tg another employee,/claims to be similarly ’

circumstanced as the applicant in other case earlier

decided. _ \
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opplicant 's representation was re jected and he w

. o A R .
.o N .

2.B. Faul, learned counsel app2aring| fox

the ;esbonﬁ:nﬁs have invited our dttention to & gecicsion

rencered by the Fiincipel Bench in ‘ashish Chakrgborty Vs.

T a5 S . RS ‘
Union ﬁf lnd;p ahd Urs, .eported 3In 1L994(. Al J #82. in

the sa#d case the fests are almost identical &s Fn the

|

case iﬁ hand, The applicant alleged thet he was engaced

as Mobile Buckina Clerk from 1,6,85 to 15,7.85 and had not

\ ;
been encansd thereafler.

He mede ¢ repﬁesentatibn stating

o e : ) g5 3 §
that he has worked for 32 dayes in|le85 and in vdew of the
d

‘ |
g s A
circfler cf the Railway Bosrd dated 31.5.92 he b
|

considered f#r ebscrption as Mcbile Booking Cler

that he cann%t bz ebsorked in terms of the lette
12.8.9%. Inithe seid czse the gpplicani based h
on the basis of a gecisicn of the F.B. in & simi
of theicases; The Division Bench tock the view
thazre ?s no ﬁarity or similsority between the apd
C ase a%d ihe}applicanis in the bupch of cases dé
earlie

\
. It |was held that since the services of

cerd?

to

'
applicéni was not discontinued es| a result of R4
; letier doted 17,11.86. the ap; licant's ¢
kﬁﬁ’not covefed by para 3 of ihe Railway Board's

dated 6.2.96# Since he was not discherced conse

2 21§f
k. The

isiiclaim
ler bunch
thet
licants

cig

(19

d

(+
D

h
ilw

Q

v
4
as@ was

letter

quen‘t'/,(

upon discontinuance of the scheme by the zcnal Railway

as a result of letter dated i7.11.86. The same

situation

obtains herein also snd wehave already held asccordingly.

| A . !
254 In the said cgse, referring tc the dec.sion of the
| |

Supreme ccurt in 'Bhoop Singh Vs. Union of Indie and Ors

(Suprau, the guestion cof deley was also

i b
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|

cnd it was held that the petition was barred r
|

ion, The cause of action having accrued & in

The said C.A was filed semetime in the yesr

The learned ccunsel for the respondents also
r sttenticn to ancther decision rendered by the

ion Bench of the Principal Bench in 'Anil Babu

Union of Indie and Ors reﬁorted in 1994 (1) ATJ
" |
The petitions before us are clearly barred
ion as provided in Sec. 21 of the Administrstive
Act. The provisions of thé Railway Board's
ed G6,2.90 is not attracted and spplicable tc the

Admittedly, the scheme heex been given up

r 17.11.86 asnd is no longar in force. This fact
l?ﬁg sight of. The applidants therefore, cannot
/;eiieigprayed for by therr;e The applicents also
lea that one Shri R.N. Shorey end i2 Others Volu-
et Collectcrs have been included in the approved
B2, It isi, therefcore, pleladed thet the reSpdnde-
een given re-engagement t4 some Volunizers as
Ticket Collectors on Pick;and Choose basis.

In the counter affidavit, it has been indiceta

thet the 12 persons named in para 4,lC of the leading C.A

had been re-engaged as IMokile booking Clerks and not as

volunteer Ticket Collectors, The allegaticn, therefore,

ha% b»22n

denied. Be that as it may, the spplicants would

be entitlad to the relief claimed by them only if it is

based on 2

n

Q

ny statutory provision, The act of the respo-
|
:

sents iin re-engaging a few which'‘has been satisfactoril
gaging ¥ y

e

st“\/ «pho




explained will not give rise to discriminstory

treatment.

TH T The applicants) in offect are seeking re-cngsgement on the

strength of having worked for a period panging

(3

£.404d8 ceys,which alsc-is doubtful,and has bee

by the respondents,
3D. In view of the discussion he r2ina

& totality of the circumstances ve are not purs

crant the reliefs claimed for by ithe agplicants

betwesen

n disputsd

b The O,As

Oroer as to

lack merit and arex accordingly dismissed., No
3 : (}K“\’

costs,:

3% IThe copy of the judgment shall be

on each of

Eplaced

the U.As which have been decided by this common

juugmeht.ﬁ N
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